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No.pcB/DBp_Ro/ 2023_24 /d tSTo,

The Member Secretary,
Karnataka State pollution Control Board,

No.49, parisara Bhavan,
ChruchStreet,MGRoad,
Bengaluru - 560001

towards a cleaner Karnataka

6 JUN 2023Date:

,. RECHti/uffi

26 JUN zozl

KSPCB, Bangalore

Sub : submission of report to NGT order dated 12.02.2023 in respect ofo'A.No.lo4 of 2022 fired before NGT by sri.Girish N.p v/s state ofKarnataka and Other$ reg.
I. Hon,ble NGT Order dated 17.02.2023.2' Report submitted to Board office dated 24.03.2023.3. Hon,ble NGT Order dated 31.03.2023.4' Joint inspection of 

"yg _ 
Doddabarapura area and Tp' Bashettiha,i Area on 12,06.2023,14.06.;023, 2A.A6.2023 and

31?r1ffi,,1""*rth officers of cMc, Doddabailapura 
"ra rp,

I ll<ind Attn: SEO_WMC_LI I

Yours faithfully,

errrr rorrrri.Yir ofrrcer
Regional Oflice_Doddaballapura

Legal section-Karnataka state po,ution contror Board,church street, Bengaruru-s60oo1 for kind information and

(

with reference to the above uru:""i]ilX;r"tion with this office letter citedunder ref (3) above' the inspection of cMC Doddaballapura and Tp BashettihalliArea was conducted jointly alongwith the oflicers of cnac ooaa"u*llapura andTp-Bashettihalti on 12.A6.2023, 14.06.2023, 20.a6.2023 and 22.A6.2023. As( ilirT:""*?:tions' detailed report 
"to's,.ith Annexurea are encrosed for your

This for your kind information and needful.

Ref :

, Spv to:
VThe legal oflicer,

Parisara Bhavan,
further needful.

prrriro#*ffi"*
Reglonal OfII ce -Doddaballapura

doid dJaodd :odndd &d)d), uddl oo$o$,1.

(\' '1. 

 )"\A
Environmental Pollut# is Social Evil, Prevent it.

-_ 
t__,.
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STATUS REPORT OF RA"IASHEI(ARA. S.TIffIROITMENTAL OFFICER.

REGIONAL OF.FICE. DODABALLAPURA. PRTPARID IN RTSPECT OF

NAGARAKERE LAKE. MUTTURU LAI{E. CHII(KATUIIIAKURU LAKE ON
pHysIcAL INSPE'CTIOIII MADE ON 12.06.2023. 14.06.2023.

20.46.2023 AND 22.0,6.2A23.

Name and location

inspected

CMC Doddaballapura limits regarding inspection

of sewer lines passing in buffer €Lrea of Lakes and

Rajakaluve.

Date of Inspection L2.O6.2023, L4.O6.2A23, 20.06.2A23 and

22.06.2423

Officers

accompanied

Vijaya M -Deputy Environmental Officer

Vishalakshi- Assistant Environmental Officer

Officer contacted Sri. Ramegowda -AEE, CMC Doddaballapura

Sri. Kiran-JE, CMC Doddaballapura

Sri.RameshK V - JE, TP Bashettihalli

Reference Honble NGT OA No.104 of 2A22 FZ) filed by

Girish It[.P V1s State of Karnataka & Others in
respect of lakes of Nagarakere and

Chikkatumakuru Lake (Majarahosahalli lake as

mentioned in the complaint) Doddaballapura

Taluk, Bengaluru Rural District.

--t--
With reference to the above, as per Original Application

O.A.No.1O4/2022 filed before the National Green Tribunal, South Zone, by

Sri.GirishN.P. v/s State of Karnataka and others in respect of
pollution/contamination of the Nagarakere and Chikkatumakuru Lake

(Mqiarahosahalli lake as mentioned in the complaint) lakes. The hearings

at Honble NGT court are being carried out on regularly. In such order

passed by Honble NGT dated L7.O2.2O23, regarding "sewer lines, UGD

(
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sewer network lines and Sewage Treatment Plant are being taken through

the water bodies/water ways, the applicant has produced certain

photographs to show that the sewage water is being let into the Rajakaluve

connecting to Chikkatumakuru lake. Further, Honble Tribunal has

directed that, The Karnataka State Pollution Control Board, has to step in

to verify and check that no STPs or sewer lines are set up in the

water/body/buffer zonef water ways like Rajakaluve, etc. Also directed that

the KSPCB has to give report about the STPS are being set up not only in
the application mentioned lakes but also the water bodies in the

surrounding areas".

In this regard, KSPCB has submitted report to Honble NGT vide dated

24.03.2023. In the submission, KSPCB has directed Regional Office,

Dodriaballpura to conduct joint inspection along with officers oi CMC-

Doddaballapura and Bashettihalli Town Panchayath for inspecting entire

CMC Doddaballapura Town Limits and Bashettihalli Town Panchayath

Limits. After inspection a detailed report shall be placed before the Honble

Tribunal. In this regard letters were addressed to CMC Doddaballapura

and TP-Bashettihalli regarding conducting survey alongwith KSPCB

officers dated 24.A3.2023.

Further, as per the Master Plan 2O3l-Nelamangala Local Planning Area-

Zoning Regulations by Bengaluru Metropolitan Region Development

Authority Bangalore, the buffer areas are considered as follows;

As per para No.15.3.9 Restriction for Building activity in vicinity of
certaln area:

1. No building/Development activity shall be allowed in the bed of
water bodies like nala and in the full tank level (FTL) of any lake,
pond etc.,

3
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2. The above water bodies eourses shall be maintained as

recreationaUGreen bufler zolare and no buildtng activity other
than recreational use shall be carried out within.

3. 30 mtr from the boundary of lake of 4O.OO Ha and above and 1O

m from others as per revenue records.

4. 9mtr from the boundaries of the canal ltaia kaluve.

5. 3mtr from the boundary of the fleld natural drains as deflned in
the RS Map/?opo Sheet.

6. The mandatory setbacks of minimum buffer distances whichever
ls more shall be inslsted. Unless and otherwlse stated, the area

and full tank level (FTtl of lake shall be reckoned as measured or
glven in the sulrrey of India topographical map/Irrigation
department.

7. withln the demarcated buifer for tanksl NalalValleys, sewage

treatment pl,ants, water treatment plants, roads, formation of
drains, culvert, bridges, etc., which will not obstruct the water
course, runoff, chanaels are allowed.

The above said criteria for consideration buffer distances were considered.

Ie., 3O mtr from the boundary of lake of 4O.OO Ha and above and lO m
from others as per fevenue records, gmtr from the boundaries of the
canal ltaia kaluve and 3mtr from the boundary of the field natural
drains as defrned in the RS Map/Topo Sheet was considered.

However, the Siting Guidelines are notified by KSPCB vide No.FEE 106

EPC 2021 (i) vide dated rc.L2.2O2L. Copy of the Siting Guidelines are

enclosed for kind reference.

The inspection of area was conducted alongurith Officers of CMC

Doddaballapura. The details are as follows;

(

4



4.

1. City Municipal Council, Doddaballapur has31 Wards and total a.rea

covered is 18.7 Sqkm.

2. Population of the city is 93105 as per zOLl census.

3. The source of water to the city is from Borewells (84 Nos) and

Jakkalamadagu Reservoir. The total water requirement is 6.5 MLD.

As per the reports, 79 o/o of the city is provided with UGD network

and remaining 2L%o is not provided urith UGD network. out of 31

wards, 26 wards have been provided with underground Drainage

Network. Remaining 5 wards namely, ward.no.1,11,30,31,5 are not
provided with UGD facility.

The domestic sewage generated within the said 26 wards is being

collected and taken to the Sewage Treatment Plant.

STP of capacity 12 MLD located at Sy.No.3S, Majarahosahalli Village,

Doddaballapura, Bengaluru Rural District. The STP is operating on

oxidation pond method treatment.

7. As per the details furnished, there are 2 lakes located in the
jurisdiction of CMC Doddaballapura. They are Nagarakere Lake and

Mutturu Lake.

(

5.

6.

(

8. Minor Irrigation Department is the Custodian of Nagarakere

andZilla Panchayath is the Custodian of Mutturu Lake.

Lake

5



sewage Treatment Plant Details of cMC Doddaba[apura
CMC Doddaballapura has installed and operating Sewage Treatment plant

ofl2 MLD capacity at Sy.No.3S, Majarahosahalli Village, Doddaballapura,
Bengaluru Rural District. The said Sewage Treatment Plant consists of
following units.

1

1

1

2

2

2

(

1.

2.

3.

4.

5.

6.

Bar Screen Chamber

Grit Removal Chamber

Wet Well

Anaerobic Pond

Flocculation Pond

Maturation Pond

(

Aerators of 10 Nos, have been installed in the Flocculation ponds. To

establish and operate the said STP, the Board has granted consent to the
City Municipal Council, Doddaballapur vide dated 2L.L2.2O21 and the
same is valid for the period upto 30.06.2024. As per the consent
condition, the treated sewage shall be utilized for irrigation only, whereas,

during the inspection, it was observed that City Municipal Council,
Doddaballapur is discharging the untreated/partially treated sewage into
the lake itself. (As noticed they have not provided either irrigation canal to
the agricultural field (command Area) or lift irrigation system from the STp

area for utilization of treated sewage for irrigation purpose).

To conduct the detailed inspection of the entire area of CMC

Doddaballapura, the city was jointly inspected from Nagarakere Lake on
L2.o6.2o23, 14.a6.2o23, 2o.a6.2o25 and 22.06.2023. During inspection
following observations were made;
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The CMC Doddaballapura authorities have submitted sewer network
maps to Regional office Doddaballapura on 2o.o4.2o23. copy of
sewer network maps are enclosed as Aanexure- 1 for your kind
reference.

As per Maps submitted by cMC, Doddaballapura, city municipal
limits are divided into 3 Zones as Zone-I, Zone-2 arrd Zone-3..

UGD network is yet to be provided in zone-l and zone-2. UGD

network is provided in Zone-3.

stations constructed within the city, the sewer lines are constructed

in such a way that, the sewage is flowing through gravity upto the

wet well constructed in the STP area.

Inspection of Nagarakere Lake area:

Nagarakere Lake is located at Doddabarlapura city at sy No. 6,
16, 67, 53, 62 coming under city Municipal council limits of
Doddabalapura cMC, Bengaluru Rural District. Nagarakere
Lake area farls in Arkavathi River sub basin. As per the
records of ADLR the total area of the Nagarakere Lake is LTg

Acres (7O.O1 hectares). Nagarakere Lake is under the control of
Department of Minor Irrigation, Government of Karnataka.

During inspection on L2.o6.2o23, it was observed that, the
Nagarakere lake area is being provided with fencing along west side

(
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of the lake towards D Cross Road. At present fencing of about 200mtr
towards west side of the lake is completed.

The inspection was started from the area opposite to Madhu Mess, D

Cross Road, Doddaballapura, as per the observations, the sewer

line I machine hole opposite to Madhu Mess, located outside the
Nagarakere Lake the same is named as R1 (Rider Main in the sewer

network map). The distance from lake to Machine hole was measured

and is about 25 mtrs from the Lake boundary. The Rl Machine hole

is connected to R2 which is constructed inside the lake. on
verification with map and lield observations, the machine holes R2

to R37 are constructed within the lake area.

Machine Hole Rl is constructed in buffer area and R2 to R37 are

constructed within the lake area. On measuring the distance in
Google maps, approximate distance of sewer line along with Machine

holes laid is about 1.19 Km. The Google Map showing the distance

and photographs of machine holes inside the Nagarakere lake are

enclosed for kind reference.

Further the over flow from the Nagarakere lake is flowing towards

Chikkatumakuru Lake through Rajakaluve the UGD line with
Machine hole No.R38 to R45 are constructed within Rajakaluve. On

measuring the distance in Google maps, approximate distance of
sewer line and machine holes laid is about 245.60 Mt. The Google

Map showing the distance and photographs of machine holes in the
Rajakaluve from Nagarakere lake are enclosed for kind reference.

(
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There are about 8 storm water drains entering into the Nagarakere

lake from western side of the lake. out of 8 inlets, flow of sewage was

observed in 7 inlets and there was no flow of sewage in one of the

inlet. The sewage flow in the storm water drains is from missing links
and unsewered area of CMC-Doddaballapura.

As per the information furnished, ward No.5 and ward No.8 are

located adjacent to Nagarakere Lake towards western side. Ward No.5

partially provided with UGD facility and ward No.8 is provided with
UGD facility. Hence there is a flow of sewage into the Nagarakere

Lake.

There is sewer line and machine holes constructed in the rajakaluve

near Ambedkar Bhavan (In ward No.27-Someshwara Badavane). On

measuring the distance in Google maps, approximate distance of
sewer line and machine holes laid is about 77 ,88 mtr.

Inspection of Mutturu Lake Area and surrounding area on
22.0,6.20/23..

falls under Arkavathi River Sub basin.

F As per the information's furnished by ZP, tlrre Mutturu Lake water

spread area is about 7.69 Ha (79.OO24 Acres).

eastern side of the lake. As per the field observations and details

furnished during inspection, overflow from Dibbaluru lake flows into
the Mutturu Lake.

(

8
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Mutturu lake is having one outflow weir, the overflow from Mutturu
Lake flows into Nagarakere and overflow Nagarakere Lake ultimately
joining to Chikkatumakuru Lake.

31.01.2023. As per the analysis report, the lake water quality is
"class D" as per the primary water quality criteria- cpcB, ie., the

designated best use - Propagation of Wild Life, fisheries.

Grab samples of Mutturu lake water sample was collected for
analysis and handed over to laboratory for analysis. Results are

awaited.

As per the observations made during joint inspection, there is sewer

line constructed within the lake and there are 2 Machine holes

constructed within the lake (visible).The engineer informed that, 2

Machine holes are on the bund of the lake (not visible at the time of
inspection).

During inspection it was observed that, there is flow of water from
manmade storm water drains from Kempegowda Nagar-ward 7. on
verification, it was observed that, the water is from the rejects of Ro
plant at Kempegowda Nagar installed by cMC-Doddaballapura. The

Ro rejects water is connected to the storm water drain, which
ultimately joining into Mutturu lake.

P Another Sewer line from Mutturu lake is continued along with
Doddaballapura Bengaluru Road for a distance of about 574 mtrs,
then the sewer line is constructed in the Rajakaluve flowing towards

Chikkatumakuru lake upto Birla Super Cement Road. The dist€ulce
9

(
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of the sewer line from Rajakaluve from Doddaballapura Bengaluru

Road upto Birla Super Cement Road is about 919mts.

Both the sewer line joins to the main Sewer line and machine holes

constructed in the in the Rajakaluve from Birla Super Cement Road

upto cMC, Doddaballapura L2 MLD STP. The approximate distance

measured from Google Maps is about L.42 Km. The Google Map

showing the distance and photographs of machine holes in the

Rqiakaluve near Birla Super Cement road towards STP are enclosed

for kind reference.

Photographs and Google maps measuring distances are enclosed as

Annexute-Z for kind reference.

During the inspection it was observed that, the sewer line is constructed in
R4jakaluve, Nagarakere Lake and Mutturu lake. The approximate

distances are measured in Google Maps. The list of Machine hole in
Rajakaluve and lakes are detailed as follows;

(
sl.
No

Location details Approximate

distance of
sewer line in
Km

Number of Machine

Holes (Numbers are

submitted by CMC

Doddaballapura)

1 Nagarakere Lake 1.19 37

2 Rajakaluve (outflow from

Nagarakere upto Sai Baba

Temple)

4.2456 9

3 Nala passing next to

Ambedkar Bhavana

o.7B 7

10
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(Someshwara Badavane

Ward No.27)

4 Mutturu lake 0.49 4

5 Rqiakaluve opp to Indian Oil

Petrol Bunk at Bangalore

DOddaballapura Main Road

(NH9) upto Birla Super

Cement Road

0.919 30

6 Nala Passing near Khasbhag

Yard from Birla Super

Cement Road upto L2 MLD

STP

L.42 4L

The lakes namely Nagarakere Lake, Mutturu Lake, Chikkatumakuru Lake,

Veerapura Lake, Bashettihalli Lake, Dibbaluru lake, Nagarakallu Lake,

Doddatumakuru lake are located in and around CMC Doddabatlapura

limits and Bahsettihalli Town Panchayath limits. Except Chikkatumakuru
Lake, STP's are not established in the other lakes.

Inspection of Bashettihalli rown Panchyath on 2o.o6.2a29
(

Town Panchayath-Baashettihalli is a newly notified Town Panchayath (TP),

the TP is Oflicially notified on 24.A2.2021. The TP consists of 13 Villages

namely Bashettihalli, Bisuvanahalli, Kasuvanahalli, Yellapura, Arehalli
Guddadahalli, Varadanahalli, Obadenahalli, Raghunathpura,
Nagadenahalli, Adinarayanahosahalli, Moparahalli, Timmashettyhalli,
Kolipura. The aforesaid Villages have been divided into 19 Wards. Except

Bashettihalli, other areas have not been provided urith UGD network and
the sewage generated is disposed through septic tank and soak pit and the
Domestic Waste Water is discharge into the drain without providing proper

12



UGD. Thus, the sullage from other areas and sewage from Bashettihalli
UGD area is approximately 2 M'LD per day is discharged into the open

drain and no treatment facility has been provided. The untreated sewage is
flowing through the natural nala and ultimately joining to

Chikkatumakuru lake.

As per 2OLL census the population of the TP is about LB7 L6. The source of
water is from the bore well. There are 36 number of borewells existing in
the TP, are the sources of water to the TP.

in the Ward No. 1 L,L2,L3,14,15,16, LT ,IB.

are constructed by Bashettihalli Village Development Trust (formed

by villagers of Bashettihalli) during 2OO7 -O8. The same was handed

over to Bashettihalli Village Panchayath for operation and
maintena.nce during 72.OZ.2OLB.

( Ramachandrappa Layout, Krishnappa Layout, Near JP Palace, Near

Ramanjanappa Jameenu and Railway Mori.

F As per the observations there are no sewer line/machine holes

constructed in the Rajakaluve/natural nala.

L2
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CONCLUSION AND RECOMMENDATIONS:

CMC Doddaballapura has constructed the sewer line and machine holes

are constructed long back during 2OL7 to bypass sewage from the lakes,

now the same is main concern for pollution of rajakaluve and tanks.

Hence it is recommended that, in order to have tanks and

rqiakaluve free kom pollution, the cMC Doddaballapura is
required to shift all the sewerage lines passing through rajakaluve

and tanks and to relocate the same in such a way that, the sewage

does not join rajakaluve or lakes, which would be the permanent

solution once for all.

Further, the STP constructed in Chikkatumakuru lake area ie., towards
upstream of the lake. Any overflow of the sewage treated f untreated would
directly joins into the lake itself.

lake is to shift and relocate the STP, unless and until it is relocated,

the problem of lakes pollution would be continued and any step for
improving the STP/any treatment facility even if it is provided, it
would of no trse, the existence of STP in the lake will always be

athreat to the water quality of Chikkatumakur Lake and it will be a
health hazard to the nearby citizens.

Further, the inspection was conducted jointly along with Officers of CMC

Doddaballapura, the exact survey of machine holes in the RajakaluvelLake
was difficult to locate due to non-accessibility.

(
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many machine holes passing in the rqiakaluve and lakes and to take

up the work of shiftingf relocating of Sewer lines/machine holes from

the buffer zotte of rajakaluve and lakes.

Since the Town Panchayath Bashettihalli has not provided complete UG

network and sewage treatment plant, the untreated sewage and sullage is

flowing through natural nala and ultimately joining to Chikkatumakuru
Lake.

(

network to the Town Panchayath Limits and to provide Sewage

Treatment Plant to treat the sewage.

nori"offfi offrcer
Regional Off1ce -Doddaballapura

(

L4
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No: FEE 106 EPC 2021 li)

qnrl 9o d6ror$d cro6dd9, {oed;oad, Jc, adorrd, 9o9o

(2) eeQddd ooausdS;dO- evQlrl€ d;ddJrSoJrod buoodbod s, Jodld>rl9l
?s-dori ardrd_d.

2. CodJ* 7d 3dl;db:- do-or&ld eJorroo$;{ Jod;a$r'190, 1985 dO-,
Jo$dJ Tdrd d3 dddocdod drodrede-rohd:-

7. er& de9d:- "ddilo 22 d u&o$e)_ e:& d;3r o-ocO:3orls d(edo$ilrd
dilvod lv dO- door0Jd eJotuoo$rd zroe;e-oeod d:rood dOEdd*dr.".

d;uordJ d o.oarsa-o e:d erd(uod:Fod
ab5l erdd dfiodO-,

(eloosda$.o3r)
Haardd uQtd trooturdDr

Rz;,ob d>dl e:d€d Hcpodrd ee-roaJ
(zldrlo6 o,Sqrorl)

GOVERNMENT O F KARNATAKA
Karnataka Government Secretariat,

M.S.Building,
Bangalore, dated: 1 0. 12.2021.

NOTIFICATION
In exercise of the powers confbrrecl by section 64 of the Water (Prevention and Control of

Pollution) Act, 1974, (Central Act 6 of 1974), in consultation with the Karnataka State Pollution
Control Board, the Government of l(amataka hereby makes the following rules further to amend the

Kamataka State Board for the Prevention and Control of Water Pollution (Procedure for Transaction

of Business) and the Water (Prevention and Control of Pollution) Rules 1976, nam,ely:

1. Title and commencement: - (1) These rules may be called the Karnataka State Pollution
Control Board for Prevention and Control of Water Pollution (Procedure for Transaction of
Business) and the Water (Prevention and Control of Pollution) (Second Amendment) Rules,

202t.
f\ (2) They shall come into force frorn the date of their publication in the official Gazette.

2. Amendment to Rule 32 - In Rule 32 of the Karnataka State Board for the Prevention and

Control of Water Pollution (Procedure for Transaction of Business) and the Water
(Prevention and Control of Pollution) Rules 1976,-

(l) after sub-rule (4). the tbllowing sub-rule shall be inserted, namely:-

"(5) Siting guidelines fbr Consent tbr Establishment for different category of
industries is specified in Schedule IV."

(2) the siting guidelines to accompany the combined application form for Consent for
Establishment for Orange and Green category industries, published vide Notification
No.FEE 195 ENV 2002, dated 21't June, 2003, shall be omitted.

16
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e<lule III of the Karnataka State Pollution Control

Board fbr prevention and Control of Water Pollution (Procedure for Transaction of Business)

and the water (Prevention ancl Control of Pollution) Rules, 1916 the Schedule IV shall be

inserted and appended to this Notification'

81' or<ler and in the name of
Governor of Kamataka

(Muralitlhar S' Tallikeri)
Under SecretarY to Government'

Forest, Ecology and Environment Department

(EcologY and Environment)

Schedule IV

ealth Care Establishments and New

lnfrastructure Proj ects)

ealthCareEstablishmentsandNewlnfrastrLlctureProjects}

(

(

Note:

I.

2.

These Guidelines are not applicable to notified industrial estates'

These guidelines are the minimum standards. If any local/special h: Statutory

Notification/Olrection, Orders of court, Tribunal or directions. of Central Pollution Conhol

Board stipulate more stringent standards, the latter shall prevail

Distance from water body shall be measured from the nearest boundary of water body as

depicted in the revenue sketch.
3.

Minimum distance from Water-bodY
Category of IndustrY

Only beyond 500 meters

Only beyond 75 Meters

Only beyond 30 Meters

Only beyond 30 Meters

Prevailing Local bYe-law or local

regulation may be followed subject to

the condition that a minimum distance

of 30 Meters from water-body (river

and lake) shall be maintained'

Health Care Establishments and

Infrastructure Projects

17
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No: FEE 106 EPC 2021 (ii)

terl 9a d6roF-$d qooiddg. ioed:aod,9c, edosrd, JoJo a$4,43

4. Infrastructure Projects means residential township including comrnercial buildings, Office
building, School, College, University, Special Economic Zone, Metro Station, Railway
station, Bus Depot, Airport, Seaport, Highway infrastructure, Fire Station, Warehouse,
Business Plaza, Malls & Multiplex, Nursing I{ornes, Resort, Hotel/Restaurant/Food Plaza,
Holiday Home/Guest home/Hostels/ Banquet Hall/Maniage Gardens, IT Complex, Logistics
& Cargo, Clubs and Trade Centre as indioated in Anncxure VI of Notification No. S.O. 3289
(E), dated 24tr' September 2020 issued by Ministry of Jal Shakti, Government of India.

(Muralidhar S. Tallikeri)
Under Secretary to Government,

Forest, Ecology and Environment Department
(Ecology and Environment)

GOVERNMENT O F KARNATAKA
I(arnataka Govemment S ecretariat,

M.S.Building,
Bangalore, dated: 10.12.2021.

NOTIF'ICATION

In exercise of the powers conferred by Section -s4 ot'the Air (Prevention and Control of
Pollution) Act, 1981 (Central Act 14 of 1981), in consriltation with the Karnataka State Pollution
Control Board, the Government of Karnataka hereby makes the following rules further to amend
the Kamataka Air (Prevention and Control of Pollution) 1lules, 1983, namely:

l. Title and commencement: - (l) These rules may be callecl the Karnataka Air (Prevention
and Control of Pollution) (Second Amendment) Rules, 2021.

(2) They shall come into fbrce from the date of therr publication in the official Gazette.

2. Amendment of Rule 20:- In Rule 20 of the l(arnataka Air' (Prevention and Control of
Pollution) Rules, 1983.-

l. after sub-rule (5), the following sub-rule shall be inserted, namely:-

"(6) Siting guidelines for Consent for Establishment for different category of
industries is specified in Schedule lV."

2. the siting guidelines to accompany the combined application form fbr Consent for
Establishment for Orange and Gleen category industries, published vide
Notification No.FEE 195 ENV 2002, dated 2l't June, 2003, shall be omitted.

3. Insertion of new Schedule: After Scheclule lll of the Karnataka Air (Prevention and
Control of Pollution Rules, 1983, the Scheclule IV shall be inserled and appended to this
Notification.

By orcler and in the name of
Governor of Kamataka

(Muraliclhar S. Tallikeri)
Under Secretary to Government,

(Ecology and Environment)
Forest, Ecology and Environment Department

{

(
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Schedule IV

ealth Care Establishments and New

lnfrastructure Projects)

sl.
No.

Category of IndustrY N{inimum distance from Water-body
(river and lokr)-

I

1

Red Only beyond 500 meters

Orange

With EJfluents Only beyond 75 Meters

llithout eJfluents Only beyond 30 Meters

3. Green Only beyond 30 Meters

Matrix of Siting Guidelines (New Health Care Establishments and New Infrastructure Projects)

(Muralidhar S. Tallikeri)
Under SecretarY to Government,

Forest, Ecology and Environment Department

(EcologY and Environment)

(

Note:

l. These Guidelines are not applicable to notif-red industrial estates'

2. These guidelines are the minimum standards. If any local/special- law' Statutory

Notification/Direction, orders of court, Tribunal or directions of central Pollution control

Boardstipulatemorestringentstanclards,thelattershalIprevail'

3. Distance from water body shall be measured fiom tJre nearest boundary of water body as

depicted in the revenue sketch'

4. Infrastructure projects means residential township including commercial buildings, Office

building, School, college, University, Special Economic zone, Metro Station' Railway

station, Bus Depot, Aifoort, St"pr;; Highway iltiastructure, Fire Station' Warehouse'

Business Plaza, Malls & Multiple;, Xnrtiig l-lorles, I{esort, Hotel/Restaurant/Food Plaza'

Holiday Homey'Guest horne/Hosiels/'Banclueittalt/Marriage Gardent,.T C.o*plex, Logistics

&Cargo, Clubs andTrade Centre as indicated in Annexuti VI of NotificationNo' S'O' 3289

6, arl.A i+;n Srpt"* ber ZO2O issued by Ministry of Jal Shakti, Government of India'

(

Prevailing Local bYe-law or local

regulation may be followed subject to

the condition that a minimum distance

o1' 30 Meters from water-body (river

ancl lake) shall be maintainecl'

Health Care Establishments and

Infrastructure Proj ects

PR-401
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